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Gazette of Ind ia dated the 12th 
December, 1981, under sub-section 
(5) of section 7 of the Indian Tele-
graph Act, 1985. 

[Placed in Library See No. LT-
3322/8 J] 

RBVl'EW AND ANNUAL REPORT OF 
HINDUSTAN INSECTICIDES LTD ., NEW 
DELHI FOR 1980-8 l WITH STATllMENT 
FOR DBLAY, ANNUAL REPORT AND 
REVIEW OF 0. N. G.C. AND HYDRO-
CARBONS INDIA LTD., NEW DELHI FOR 
1980 AND A STATEMENT GIVING 
REASONS FOR NOT LAYING ANNUAL 
REPORT OF BoNGAIGAON R EFINERY 
& PETROCHEMICALS LTD. FOR 1980-81. 

THE MlNIS f ER OF PETRO-
LEU M, CHEMICALS AND FER-
TILIZBRS (SH RI P. SHIV 
SHANK AR): I beg to lay on the 
Table. 

(1) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1 ) of section 6 l 9A 
of the Companies Act 1956 :-

(i) Review by tlle Government 
on the working of the Hindustan 
Insecticides Limite 1, New Delhi, 
for the year 1980-81. 

(ii) Annual Report o f the Hin-
dustan Insecticide Limited, New 
Delhi, f) r the year 1980-81 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Aud itor General t hereon. 

(2) A statement (Hindi anJ 
English versions) . howing reasons 
for delay inlaying the papers men-
tioned at (l) above. 

[Placed in Library ~ee No. LT-
3323/82] 

(3) ( i) A copy of the Annual 
Report together with the Audited 
Accounts (Hindi and English ver-
sions) of the Oil and Natural Gas 
Commi s ion for the year 1980-81 and 
of its subsid iary company Hydro-. 
carbons lndia Limited, New Delhi, 

for the year 1980, under sub-section 
(3) of section 23 read with sub-
seclion ( 4) of secti n 22 of the Oil 
and Natural G as Commission 
Act, 1959. 

(ii) A copy of the Review 
(Hindi and English versions) by the 
Government on the working of the 
Oil and Natura l G as Commission 
for the year 1980-81 and of its 
subsidia.ry company Hydrocarbons 
India Li mited N ew Delhi, for the 
year 1980. 

[Placed in Library See No. LT-
3324/82] 

(4) A statement (Hindi and 
Engli sh versions) explaining reasons 
fo r not layi ng the Annua l Report of 
the Bongaigao n Refinery a nd Petro-
chemicals Limi ted for the year 1980-
81 \\ithin the stipulated period of 
nine months after the close of the 
Accounting Year. · 

[Placed in Library .S'ee No . LT-
3328/82J 
COMPANIES ( A CCEPTANCE OF DEPOSITS) 

AMENDMENT RULES, 1982 

1 HE MINISl E R OF LAW JUS-
1 IC E AND COMPANY AFFAIRS 
(SHRI JA GAN NAT H KAUSHAL): 
On behalf of Shri A. A. 
R ahim : I beg to Jay on the 
T able a copy of the Companies 
(Acceptance of Deposits) Amend-
ment R ules, 1982 (Hindi and English 
versions) publi shed in Notification 
No. G. SR . 44 in Gazett~ of India 
dated the 16th January, 1982 under 
sub-rection (3) of section 642 of the 
Compa nies Act, 1956. 

(Placed in Library. See No. LT-
3325/82). 

R VIEW AND ANNUAL REPORT OF 
M ODERN BAKERIES (INDIA) LTD , NEW 
DELHI FOR 1980-81 

1 HE DEPUTY MINIS fE R IN 
1 H E llNIS l RI S OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (KU MARI KAMLA 
KUMARI) : I beg to lay on the 
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Table a copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1956 :-

(1) Review by the Government 
on the working of the Modern 
Bakeries (India) Limited, New 
Delhi, for the year 1980-8 l. 

(2) Annual Report of the Mo-
der n Bakeries (India) Limited, 
New Delhi, for the year 1980-
81 along with the Audited 
Accounts and the comments 
of the Comptroller and Au-
ditor General thereon. 

[Placed in Library See No. LT. 
3326/82] 

REPORTS OF COMPTROLLER AND 
AUDITOR GENERAL OP INDIA FOR 
1981 UNION GoVERNMENT (COMMER-
CIAL) RE (i) CoTTON CORPORATION OF 
INDIA LTD. (ii) ALLOY STBBLS PLANT 
DURGAPUR (iii) CENTRAL Co AL 
WASHERIBS 0RGANIATIONS AND (iv) 
INDIA TOURISM DEVELOPMENT CORPO-
RATION LTD. 

THE DEPUTY MINISTER IN 
THE MINIS I RY OF FIN.\NCE 
(SHRI JANARDHANA POOJARY): 
I beg to lay on the Table a copy 
each of the following reports (Hindi 
and English versions) under article 
15 L (1) of the Constitution :-

(J) Report of the Comptroller 
and Auditor General of India for 
the year 1981-Union Government 
(Commercial) Part V - The Cotton 
Corporation of India Limited. 

(2) Report of the Comptroller 
and Auditor General of India for the 
Year 1981 - Union Government 
(Commercial) Part VI Alloy Steel 
Plant Du rgapur. 

(3) Report of the Comptroller and 
Auditor General of India for the 
year 1981-Unioo Government(Com-
mcrcial) Part VII- Central Coal 
Washeries Organisation. 

(4) Report of the Comptroller 
and Auditor General of India for 
the year 1981-Uniori Government 
(Commercial) Part VIII-India 
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Tourism Development Corporation 
Limited. 

[Placed in Library See No. LT~ 
3327/82] 

13.05 hrs. 

The Lok Sabha adjourned for Lunch 
till five minutes past Fourteen of the 
clock. 

The Lok Sabha re-assembled after 
Lunch at Twelve minutes past Four-
teen of the Clock. 

f MR DEPUTY-SPEAKER in the chair] 

CALLING ATTEN1 ION 1 0 
MATTER OF URGEN r PUBLIC 

IMPORT ANCE 

REPORTED KILLING OF 21 ARMY 
P.ERSONNRL IN AN AMBUSH NBAR 
IMPHAL BY PLA EXTREMISTS. 

SHRI CRINT AMANI PANI-
GRAHI (Bhubancswar) : I call 
the attention of the Minister of 
Home Affairs to the following 
matter of urgent public importance 
and request that he may make a 
statement thereon ; 

"Reported killing of 21 army 
personnel in an ambu sh of 
Military vehicles near Imphal on 
19th February, 1982 by People's 
Liberation Army extremists ." 

THE MINISTER OF S 1 A T E IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRl NIHAR RANJAN 
LASKAR) : Sir, at about 10.30 A.M. 
on 19th February, 1982, a convoy 
consisting of three vehicles belonging 
to an Army Regiment carrying one 
officer, 3 Junior Commissioned 
officers, 36 other ranks and one 


